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C.ne Crushing Project 

4055. SHRI PRADEEP KUMAR YADAV: Will the 
Minister of FOOD AND CONSUMER AFFAIRS be 
pleased to state: 

(a) the number of cane crushing projects sanctioned 
by the Govemment during each of the last two years and 
till March, 1998; 

(b) whether the Industrial Development Bank of India, 
~"dustrial Finance Corporation and Industrial Credit and 
Investment Corporation of India have declared the 
industry as un viable and decided not to give any loan to 
it; 

(c) if so, the number of units have been closed down 
due to this policy; and 

(d) the steps taken or being taken by the Govemment 
to make these units viable? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH YADAV) : (a) 159 letters of intent have been Issued 
by the Ministry of Industry for setting up of new sugar 
mills in the country during the years 1996, 1997 & 1998 
(upto March). 

(b) to (d) As per information received from the 
Financial Institutions viz. Industrial Development Bank 
of India, Industrial Finance Corporation and Industrial 
Credit and Investment Corporation of India, they have 
not declared the sugarcane Industry as enviable nor have 
they decided not to give any loans to it. However the 
Government Is of the view that the existing Sugar Industry 
in the country is not perceived to be a particularly healthy 
one from the financial point of view. In view of the low 
rate of return in this sector, new production capacity is 
not being created at the required pace. Generally, the 
public financial institutions are also not favourably 
considering proposals for financing of new sugar capacity. 
The major reasons for the poor financial performance of 
the sugar industry are as under:-

(i) Sugar is subject to statutory levy as also distribution 
control. For the quantity of sugar acquired by 
Government against levy, the return to the sugar mills 
is substantially lower than what would be obtained 
at open market prices. The distribution control also 
reduces the opportunity of the sugar mills to adopt 
an independent marketing strategy. 

(ii) Historically, the sugar Industry Is subject to violent 
cyclic variations. These variations are prinCipally 
caused by the increase or decrease of sugarcane 
availability, Hnked to the motivation of the farmer to 
cultivate sugarcane vis-a-vis other competing crops. 

(Iii) In ye8l'1l of high sugar production, sugar mills have 
to bear the carrying cost of high sugar stocks. 

Production of Foodgralns 

4056, SHRIMATI SURYAKANTA PATIL : Will the 
Minister of CHEMICALS AND FERTILIZERS be pleased 
to state: 

(a) whether according to a report on fertilizer Industry 
the production of foodgralns has been continuously 
decreasing due to imbalanced production of fertilizers; 

(b) If so, whether the Government have not taken 
the fertilizer Industry seriously for the last one decade; 

(c) whether the country had to completely depend 
on the Imported fertilizers and farmers has to pay high 
prices for Imported fertilizers; and 

(d) If so, the measures propose to be adopted by the 
Government In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (DR. A.K. PATEL) : (8) 
and (b) The production of foodgralns Is dependent on a 
number of factors, one of them being consumption of 
fertilizers. There has been a consistent increase in the 
production of foodgralns from 1991-92 to 1996-97 except 
In 1995-96. When a decline was registered due to 
delayed onset of monsoon in 'Kharlf 1995 and 
unfavourable weather conditions at the grain filling stage 
during Rabi 1995-96. The production of major commercial 
crops reached a record level in the year 1995-96. 

(c) and (d) During 1997-98, the indigenous production 
of fertilizers accounted for nearty 86.6% of the estimated 
consumption of nitrogen and phosphate nutrients taken 
together. The farmgate price of urea, whether imported 
or indigenous, Is controlled. The current price of Rs. 3660 
per tonne is amongst the lowest in the region. A 
concession is also being extended on the sale of 
decontrolled phosphatic and potassic fertilizers in order 
to encourage their consumption and promote the 
balanced use of plant nutrients. To enable the domestic 
industry to reduce the cost of production and remain 
competitive vis-a-vis the Imported product, a differential 
of Rs. 1500 per metric tonne hes been maintained 
between the levels of concession on indigenous and 
Imported DI-ammonium Phosphate. 

[English] 
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4057. SHRI BIKRAM KESHARI DEO : Will the 
Minister of FOOD AND CONSUMER AFFAIRS be 
pleased to state : 

(a) the details of sugarcane Research Centres in 
Oriase,location-wisa; 
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(b) the details of sugarcane growing areas catering 
by these centres; 

(c) the allocation made by the Union Govemment to 
these Centres In the State; 

(d) whether sugarcane Research Centres have not 
been set up In all the Districts of Orissa particularly in 
Kalahandl; and 

(e) if so. the reasons therefor and the steps taken by 
the Govemment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYA PAL 
SINGH YADAV) : (a) Sugarcane research work Is being 
done at the following locations in OrIssa : 

1. Sugarcane Research Station, Penlpolla, P.O. 
Balugaon. District Nayagarh. 

2. Sugarcane Adaptive Trial Sub-Station. Rayagada. 

3. Sugarcane Adaptive Trial Sub-Station. Barpall via 
Bargarh. 

(b) Sugarcane Is grown In an area of abou122.000 
hectares In the districts of Rayagada. Aska, Bargam. 
Nayagarh, Cuttack. Bolanglr. Kalahandi. Dhenkanal. 
Sambalpur etc. The Sugarcane Research Centres given 
on (a) above are conducting locations specific 
experiments with a view to Increase the productivity of 
sugarcane and sugar In these areas. 

(c) One of the centres of All India Coordinated 
Research Project on Sugarcane (ICAR) Is located at 

Panlpolla district. Nayagam. The ICAR has made a 
budget provision (BE) of Rs. 8.59 lacs for 1998-99 for 
smooth functioning of this centre. Besides, the Union 
Government has provided Rs. 2.47 lacs through ICAR 
for production of Breeder's Seed and conducting Frontline 
demonstrations or sugarcane. 

(d) and (e) The research needs, of sugarcane grown 
In the Kalahandl district, are met by the nearby research 
cantre located at Rayagada. Hence it is felt that there is 
no need for opening of new centre at Kalahandi. 

[Translation] 

Allocmlona to MlnorltleslSC./ST. 

4058. SHRI JOGENDRA KAWADE : Will the 
Minister of SOCIAL JUSTICE AND EMPOWERMENT be 
pleased to state : 

(a) the total amount ellocated by the Govemment for 
the economic upllflment of the minorities/SCs and STs 
during 1997-98; 

(b) whether the allocated amount was spent fully; 

(c) If not, the reasons therefor; and 

(d) the total number of people from Minority 
Communities given loans and grants out of the amount 
allocated for the upliftment of minorities. 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCIAL JUSTICE AND EMPOWERMENT (SHRIMATi 
MANEKA GANDHI) : (a) to (c) A statement is attached. 

(d) 30.021 (up to 30-6-1998). 

'St.""'ent 

The amounts allocated (as per Revisad Estimates) and expenditure incu"ed for 1997-98 in respect of various 
schemes for economic upllftment of SCs, STs & minorities 

Amount allocated for 
1997-98 (Revised Estimates) 

(Rs. in Crores) 

EKpenditure 

______ ~ __________________________________________ ~2 ______________ 3 

Scheduled C ..... 

1. Special Central Assistance to Special Component Plan 308.27 308.80 

2. National SCslSTs Finance & Development Corporation 20.23 20.23 

3. Scheduled Castes Development Corporation 45.00 45.00 

4. National Safal Karmacharies Finance and Development Corpn. 4.75 4.75 

5. National Schemes of Liberation and RehabilltaUon of Scavengers 90.00 90.00 

Scheduled Tribes 

1. Special Central Assistance for Tribal Sub-Plan 330.00 330.'lO 
----- ---


